Title: Statement regarding Government Business for the week commencing the 6 March, 2000 and submission by the Members.
BUSINESS OF THE HOUSE *

THE MINISTER OF PARLIAMENTARY AFFAIRS AND MINISTER OF INFORMATION TECHNOLOGY (SHRI
PRAMOD MAHAJAN): Sir, with your permission, | rise to announce that Government Business during the week
commencing Monday, th March, 2000 will consist of:-

"1. Consideration of any item of Government Business carried over from today's Order Paper.
2. General Discussion on Railway Budget for 2000-2001
3. Discussion and Voting on:-
a. Demands for Grants (Vote on Account) Railways)for 2000-2001.
b. Supplementary Demands for Grants (Railways) for
1999-2000. "

4. Discussion on Statutory Resolution seeking disapproval of the Recovery of Debts due to Banks and
Financial Institutions (Amendment) Ordinance, 2000 and consideration and passing of the Recovery of
Debts due to Banks and Financial Institutions (Amendment) Bill, 2000.

5. Discussion on Statutory Resolution seeking disapproval of the Telecom Regulatory Authority of India
(Amendment) Ordinance, 2000 and consideration and passing of the Telecom Regulatory Authority of
India (Amendment) Bill, 2000.

6. General Discussion on General Budget for 2000-2001.
7. Discussion and Voting on:-
"(a) Demands for Grants on Account (General) for 2000-2001.

(b) Supplementary Demands for Grants (General) for 1999-2000. "

* Treated as laid on the Table of the House.
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DR. V. SAROJA (RASIPURAM): Sir, the following items may be included in the next week's agenda:-

i. Need to allocate Rs.4 crore for the upgradation and improvement work of the road in the National Highway
between Tiruchengode and Chinnamudipatty in Rasipuram Constituency, Namakkal in Tamil Nadu.



ii. Need for early forest clearance and fund allotment for the road formation from Nariyankadu and Mullakkurichi
at Kolli hills in Rasipuram Constituency due to which all developmental works in the tribal areas have come to
a standstill.
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DR. AD.K. JAYASEELAN (TIRUCHENDUR): Sir, the following items may be included in the next week's agenda:-
1. Need to upgrade the Tuticorin Airport and operate flights from there.
2. Need to set up planetarium, aquarium and health/yoga centre at Kanyakumari in view of its tourist importance.
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(At this stage, Shri Tufani Saroj, Shri Sunil Khan,
Kunwar Akhilesh Singh and some other hon. Members came
and stood on the floor near the Table.)

MR. CHAIRMAN: What about the Private Members' Business?

...(Interruptions)
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SHRI PRIYA RANJAN DASMUNSI (RAIGANJ): They have called Shri Nitish Kumar to form the Government. It is
totally unconstitutional....(/nterruptions)

MR. CHAIRMAN: You may speak one-by-one.
...(Interruptions)
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(At this stage, Shri Tufani Saroj, Sunil Khan,
Kunwar Akhilesh Singh and some other hon. Members
went back to their seats.)
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SHRI SOMNATH CHATTERJEE (BOLPUR): We wanted to draw your kind attention to what is happening in Patna
just now. This is nothing but a deliberate murder of democracy.

The Parliamentary democracy is being ridiculed...(/nterruptions)

MR. CHAIRMAN : It is 3.30 p.m., | want the House to decide whether it wants to have Private Members' Business
or not. Otherwise, | would adjourn the House.

...(Interruptions)
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...(Interruptions)
MR. CHAIRMAN: Shri Pandiyan, what do you want to say?

SHRI P.H. PANDIYAN (TIRUNELVELI): Madam Chairman, it has been going on for the last four-five days. The
House has not been able to transact any business...(Interruptions)

MR. CHAIRMAN: That is exactly what we are deciding. Please sit down.

SHRI P.H. PANDIYAN : Madam, the House has not been able to transact any business. The Government is
keeping quiet. The Leader of the House has been absent for the last four-five days. We have not been able to do
anything...(Interruptions). How are you going to resolve the dispute?...(/nterruptions)
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MR. CHAIRMAN: You want to have a discussion. But nobody is allowing me to conduct the House. How do |
conduct the House?

SHRI P.H. PANDIYAN : Secondly, on behalf of AIADMK, we oppose the action of the Governor in inviting Shri Nitish
Kumar to form the Government in Bihar. Without the required number, how could be form the
Government?...(Interruptions)

MR. CHAIRMAN: | want to know whether the Private Members' Business is to be transacted or not.
...(Interruptions)
MR. CHAIRMAN: The House stands adjourned till 11.00 a.m. on Monday, 61" March, 2000.
15.33 hours
The Lok Sabha then adjourned till Eleven of the Clock
on Monday, 6 March, 2000/Phalguna 16, 1921 (Saka).



